ITEMNO 6 COUR T NO 7 SECTI ONX

SUVPREMECIURTOIT NDI A
RECORDOFPROCCEEDI NGS
REVI E W PETI TION (C) NXs). 1850-1851 O 2005 INW P.(C 96
92834-/ 1983
;BRAHMOSAMAJ EDUCA T1 ONSOC ETY & ORS Petitioner(s
VERSUS
STATEO-OWESTBENGAL & ORS. Respondent ( s)

[for final disposal ]

Date: 16/ 01/ 2008 These Petitions were called on for hearing today.

CORA M :
HONBL EMR JUSTI CE GP. MATHU R
HONB L EMR JUST I CE AFT A B ALAM
For petitioner(s) M. Pr as h ant Bhush a n, Adv.
M. H K Puri,Adv.
Ms. Priya Puri, Adv.
For respondent (s) M. D pank a r P. Gupta, Sr. Adv.
M . Pr a nod Swarup, Adv.
Ms. Sundha Roy, Adv.
M. Pijush K Roy, Adv.
M. H S. Ran a, Adv.
For respondent 5- 6 M. Pijush K Roy, Adv.

M. G RRmakri shna€Prasad,Adv

UPON perusi ng papers the Court nade the foll ow ng
ORDER

Li st after one week.

(Pardeep Ku ma r) (Radha R Bhati a)
Court Master Court Master



